
. 
253 Paru Laid SRA NA 17. 1906 (SA ) P J B · Ccm1 . ~ . '2.54 

PAPERS LAID ON THE TABLE 

. 
Mlnlatr of t I and Mines (Dep rt-
11 nt of Min Re e rch A I tant 

(Wor Study) (A ndm t Rul , 1984. 

THE Ml I T R OF STAT E O F THE 
MINI TRY 0 TEEL A  D MINES 
( HRI . . ~ . ALVEJ : r beg L lay 
on the Tuble a  copy r 1he Ministry o f 
Steel nd Mine. ( D partment o f Mine ) 
Ree rch s i tanr (W rk 11:1dy) 

(Amendment) Rul . .  19 4 (llin<li and 
En Ii ·h v  r 1 n  ) publi h  d in rifica-

tion No.  G . . R. 544 in zdtc of India 

d ted rhc 2nd June , I 84, ~ ued under 

prov i ion to · r t i le ~ of lhc C  n ititu-
tion. [Pl c d in Library. S No. 54i 

84) . 

Ann al A nt Reporl on t ~ Pro-

armme and t~ f mpl m ot t i on for 

•~ e e at  the pr  d  n  d v lop-
of Hin111 nd its i u e 

I rpo e"I of the 

T R Ml I  T R TA 
MIN I T RY F JI M 
(SHRIM AT f RAM DULARI H  )  : 

I be I lay n  the Tabl • • copy of th 
the nnu I A  c 'ment Rep rl (Hindi 
and Engli h vcr ion ) on the pr gr ~ 

and it implemcn1 lion for 1ccelt'rc:1tin 

the pread and de elopmenl f Hindr and 
its pro e~ e u  e for the riou official 
purp \e of the nion, f r th Y Br 1982-
3 . [Pia ibrnry. e No LT. 
543/ 4'] . 

h•dilm Po lie u ~ ( l 'n iform) 

Arntndmenf Rut 

T H -MI NI T  R I N T H E 

MINISTRY 0 H O 1 A T 1\IR 

(SHRT P. VENKATA U B  I H) : 
be to I y on the  Table a 1.: py o f  t h 

Indi  n P o li c Service (Uoif rm) Am nd-
mcnt R u l ·, 1984 (Hindi nd Bngli  h 

vcr ions) published in Notification No. 

G .S.R. 770 in Gazette o f lodia d red 
tho 2 1 t Ju ly , 1984, und r Sub-ectio 
(2) of the All lndj Service Act, I 51. 

[Placed in Library. Sec No. 8544/84]. 

12.10 hr 

F R JYA SA HA I 

SE 
have t o  rep rt th 

received from t h 

Rajya Sabh : 

Sir, I 
f llowing m sage 
ecr to.ry-G neral o f 

(i) "1 n accordll n e ' 1th the provi-
.  f ub-rult! (  ) f rule J 6 

th Ru! of Pro dare and 

ndu t of Bu. ine in the Rajya 

Sabh , I :1m dir ct d to r eturn 
her 1ih 1 c: ondichcrry A ppro-
pri. rion (  o . -) Bill, 19 4 , which 
wa. pa. ·d by the Lo k Sabha at 
it itlrn held n 1be 2nd 

Augu t, t 984, and tran mitt d to 
t h Rajya Subh<i for it . recom-
mend ti on and l< ta te tha t 

lhi: Hou t' ha n rec mmenda· 

1ion t makt: to t h  L k abha 
in reg rd t l the aid Bill." 

(ii) "rn accord inc wi lh the provi· 
i  n of rut 127 of t h Rules of 

Pr edur and onduct of Busi-

ne " in the R ajya a bha, I  a m 
dirt.'Clcd t iafum the Lok 
S · bh that th Rujy Sabha. at 
1t 1t1ing held on lhc 7th ugust, 

I 9 4, ft g ~ d wi Lh t i t ny amend-
m nt to 1 h e t te ut (Amend-

ment) Bill, 1984 which as 

pa· d by 1h Lok abha at the 
itting h 'ld on the 27th July, 
J9 4 .. 

ON PRIVATE 
D 

ev"nt. -ninth Rep rl 

SHRI HM N 
North) : I bes to pres n t th 
ninth R p r t (Hindi und 

er ion ) r the mmitter (lfl 
M mber<;' Bill. and lut1on . 

(M dras 
S venty-
Engli h 
Private 

HJll C .. DHA APANl (Polbchi) : 

h i i. th most imp 1 t nt m tter. 

MR . ._p K  B r y r c nnot 
d o anything b r . 

(Int rr11ptions) 


